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(d) noe. not arise. 

Dl8trlbuUoD of Rice throurh FaIr 
Price Shops In Kerala 

!SSI. Shri Imblchlbava: Will the 
l4inister of Food and Arncultnre be 
pleased to state: 

(a) the amount 'Pent by Govern-
ment up to 31st December, 1964 as 
subsidy for distribution of rIce 
througb fair .prlce shops in Kerala 
which began in 1957; and 

(b) how much of It ill now beln& 
saved eve,.,. yearT 

TIle Deputy MIDl8&er In the MlnIs-
try of Food and Agrlcaltnre (SIlrI 
D. B. ChavaD): (a) The amount of 
subsidy involved In !.uuing foodgralns 
at prices lower than Government 
economic cost is not calculated 
..,parately for each State. On the 
baals of the average difference bet-
ween Government's economic cost 
and it. issue price and assuming that 
all the rice issued during the period 
in Kerala was coarse rice (which I.s 
reneraUy the case), the amount of 
subsidy borne by Government of 
India in the issue of rice in Kerala 
during the year. 1957 to 1964 can be 
.. Orna ted a. RI. 27 crore •. 

(b) The subsidy incurred On coarse 
rice in Kerala in 1965 Is less by 
Rs. 13 per Quintal as compared to 
that Incurred in 19M, 

!1HZ. Shrl 1m_lb .... : Will the 
Minister of FOOd and Arr\Culture be 
pleued to state: 

(a) whether Government have any 
proposal to set up • plant to produce 
IIshmeal for poUltry from sardines; 
and 

(b) if 10, the cost to be incurred on 
such a plantT 

The Deputy Minister In the MIDis-
try of Food and Arrlealtare (Shn 
D. L ChaYUl): (a) There Is DO pro-

poal DOW to let lIP. Govenmumt 

flshmeal plant to produce 1Ishm .... 1 foc 
poultry from .ardine •. 

(h) Does not arise. 

LIft JrriptiOD Scheme of Keraia 

%583. Shrl Imblchlhan: Will tlte 
Minister of Food and Agrlcaltare be 
pleased to state; 

(a) whether it Is a tact that maD7 
lift irrigation works in Kerala Uke 
Tavanur are idle on account ot non-
availability of electric power; 

(b) the number of the lift lrri-
gation schemes included In the Third 
Five Year Plan which are idle for 
this reason; 

(c) the area of land deprived of 
water as a result thereot; and 

(d) the steps Government Pr<JIIOII'I 
to take in the matterT 

The Deputy MlIlIster In the 1IIalIo· 
try of Food and Arrieultlll'e (81ui 
Shahnawu Khan): (a) to (d). The 
required Information is helng coUect-
ed from the Kerala Government and 
will be placed on the Tahle of the 
Sabha as soon as it I.s received from 
them. 

Denlopment of Boatb In J[enla 

UN. Shrl Warlor: Will the Minis-
ter of TraDs(Iort be pleased to mte: 

(a) whether the Kerala Governmeat 
have prepared a ma.ter plan fOr the 
development of roads In the Slate 
during the Fourth Five Year Plan; 

(b) if so, the broad details thereof; 

(c) the estimated co.t thereof; and 

(d) whether the Central Gonrn-
ment have approved the planT 

The Minister of Tran'lpOrt (Shrt 
Raj Bahadar): (a) The Slate ChJef 
Engineer h .. intimated that the Mas-
ter Plan for the development of rOld!! 
In the Kera!a State in the Fourth 
Plan is under preparaUon and that it 
has yet to be Rent to the Govel'tUl1<'nt 
of India for their approvaL 

(b) to (d). Do not arIIe. 




